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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERARBRAD

%

C.A. 749/96. o Dt. ef Decisiep 3 1

D. Ramachandraiah .. Applicant.

Vs

1. The General Marnager,
SC Rly, Rail Nilgyma,
Sec'bad.’

b ]
.

&
The Dy.Chief Mech.Engineer,
Cerriage Remair Shep,
Settipalli Pest, Tirupathi,
~Chitteer District. .. Respendents,

Ceunsel fer the Applicant : Mr. K.Sudhakar Reddy

Counsel fer the Respendents @ Mr., C.V.Malla Regdy, SC

CORAM:

THE HON'ELE SHRI R. RANGARAJAN : MEMBER (ADMN.)

Fer Rlys.




vl
Oral Order (Per Hem'ble Shri R.Rangarajan, Member (Admm.)

Heard Mr. K.Sudhakar Reddy, learned ceunsel fer the

applicant apd Mr.C.V.Malla Reddy, learred ceumsel for the respendents.

2, " The applicant in this OA I is st ted "-ﬁ@;’ﬂ

and leeseﬁ}f
whese land wgs acquired by the railway autherities umpder [Award Ne.,
2/90. gated 31-7-90 to the extent of 0,05 cents ir Survey Ne.867/A2
Rajilway
fer Establishment ef the/Carrisge Repair Shep gt Tirupathi. The
certificate issued by the Revenue Divisieral Officer in demnectiem
witﬁ the getails @f‘the acquisitien ef tbe‘land is at Anpgexure-1.
The applicant ip this CA submits that he is entitled fer [consideratien
fer appeintment te any pest in Greup-L agaimst the quots [earmarked
fer lamd displaced perseng, Hewever, I fird that ne representatien
has been filed in this cempectien t® the cencerned autherlities.
Hence it is fer fhe applicent te file & represertation amd then erly
can appreach this Tribukal if it is rejected. Imn view eff the abeve,
the f@l]@Wlmg directien is giveni=~ h
The applicgnt sheuld submit a det-lled represeptatien
V pe—e ——
fer censideratien ferya suitsble pest @esendimc uper his |educatienal
Qualificatien ard ether rpeleyant materials te R-2, If sych a

representatior is received, the same shouId be disposed ef

expeditieusly by R~2 in accerdarce with rules.
3. " The OA is srdered accerdingly. Ne casts,

N~ —F|

(R. Rangarajar)
Member (Admn.)

o

Dated : The 10th Sep. _1996.

Dictated inOpen Ceurt ‘ .
TDictate nOp )] 41&1
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OA,.849/96,

Ceopy te:-

1. The General Manager, Sl.C.Railway, Railnilayam,
secunderabad,

2, The Dy. Chief Mech. Engineer, Carriage Repair Shep,
settipalli Pest, Ptrusethi, Chitteer Dist.

3, One cepy te Sri. K.Sudhakar Reddy, advecate) CAT, Hyd.

4, One cewy te Sri, C.V.Malla Reddy, Addl. CG3C, CAT, Hyd.
5. One cesy te Library, CAT, Myd,

6. One spare Copy,

rem/ -
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ADKITTED AND INT"R M DIR"CTIuNS I55UED

ISPDS“"J OF WITH DIR CTI3BNS
0Is

DISMIGSED A5 WITHD2AYN
LADERED/REJ=CTED

b/,rﬂﬁ’ERDER AS TO COSTS.
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